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Since the dpplicant hes alreagdy
expressed his readiness to forgo pramotion
dnd @lso to retire voluntarily, it gdoes
not seem correct to contdnue to keep him
under official duress in service without
taking ¢ decision on his representation
regiérding voluntéry retirement. I &m also
undble to <gree that this is @ conditiondl
notice for voluntary retirement.

It is hereby directed thst the
applicant be permitted to join in his
previous post ag Constable at Bhubdneswar
within next three days and & suitable
final decision @s regerds his promot ion,
post ing @nd/or volunt<ry retirement be
taken and communicéted to him within one
monthe

Thus the Origingl application
and Misc .Application 11/96 are disposed

Of

Hearg Shri U.B.Mohapatra, ledrned

Additional Standing Counsel.
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